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THE MINISTER OF STEEL 
AND MINES AND MINISTER OF 
LAW AND JUSTICE (SHRI 
DINESH GOSWAMI); (a) Yes, 
Sir.

(b) lo (cl) The Directorate of Geo-
logy and Mining, Govt, of Llttar Pra-
desh has made semi quantitative eva-
luation of surface sands from 1 metre 
to 1.5 metre depth of rivers draining 
siwalik hills in Uttar Pradesh between 
Yamuna and Kaladhungi along a belt 
of about 200 kms. and potential reser-
ves of gold in surface sands upto 1 
metre depth has been established at 
60 kg. in Saharanpur district and
30,000 kg. in Pauri Garhwal, Bijnor 
and Nainital dis>tricls. The investi-
gations are likely to be completed in 
1995.

The Geological Survey of India 
(GSI) is also carrying out preliminaty 
investigations for incidence of gold in 
the Siwalik rocks as well as in the 
river sediments in Nainital. Pithora- 
garh and Gorakhpur districts. The 
investigation is likely to be completed 
by 1994.

[Englishi
cdabonHioii tor H i ^  Speed 

Sted Projeot

♦444. SHRI NAKUL NAYAK: 
Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether Government have fina-
lised the location for the High S ^ed  
Steel Project to be set up in Orissa;

(b) if so, the details of its location, 
cost and employment generation capa-
city;

(c) whether any investment has 
been sought from Austria for setting 
up of that project; and

(d) if so, the details thereof?

THE MINISTER OF STEEL 
AND MINES AND MINISTER OF 
LAW AND JUSTICE (SHRI 
DttNESH GOSWAMI): (a) and (b)
M /s. Powmex Steels Ltd. were issued 
a letter of Intent for setting up High 
Speed Steel Project in the State of

Andhra Pradesh. On the request of 
the company the proposed location 
of the project was changed ta  Bqlan* 
gir District in the State of Orissa. 
The project is under implementation. 
As indicated by the company, the 
project cost is about Rs. 70 crores 
and employment generation potential 
about 290.

(c) and (d) According to the 
company, the technical collaborators. 
M /s. Bohler GmbH of Austria, have 
invested a sum of Rs. ;46 lakhs (at 
current exchange rates) in the equity 
of the project.

Participatioii of Finance Mlnistty 
ofBcbk at party meetings

*445. SHRI AJIT PANJA; Will 
the Minister of FINANCE be pleased 
to state:

(a) whether senior Finance Minis-
try officials are taking part at the 
meetings for coordination of the rul-
ing parties and their supporting par-
ties partners/allies to explain the 
Government policies;

(b) if so, who are those ofiBcials: 
and

(c) if not, were some Finance Minis-
try officials approached to take part 
at such meetings?

THE MINISTER OF FINANCE 
(PROF. MADHU DANDAVATE):
(a) No, Sir.

(b) Does not arise.
(c) No, Sir.

[TrmnleUion}
Exploration of iwrioosminei In 

MabanuMra

*446. PROF. MAHADEO SHI- 
WANKAR; Will the Muiistor <rf 
STEEL AND MINES be pleased to 
state:

(a) the names of places in Chan* 
derpur, Garchircdi and Bhandara dis-
tricts where iron, manganese, chro-
mite, dolomite deposits have bem
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fotmd and the oame* the placet la 
tiiese districts where survey and ex* 
pk»ation work is ia progress at pr»- 
sent;

0>) the names of persons to whom 
these mining lease/contract have bem 
given and th  ̂ period therein.

(c) the places where mining has 
not yet been taken up; and

(d) the action taken against those 
contractors / lessees for not starting

mining work so far and the reasons 
for dday in taking up mining woric 
there?

THE MINISTER OF STEEL 
AND MINES AND MINISTER OF 
LAW AND JUSTICE (SHRI 
DINESH GOSWAMI): (a) Names
ol the places in the districts of God- 
diiroU. Chandrapur and Bhandara of 
Maharashtra where deposits of iron 
ore, manganese ore. chromite and 
dolomite are available, are given 
below:

Mineral Oadehiroli
district

Chandrapur
district

Bhandara
district

Iron ore Surajgarh, 
Damaked-wadvi 
and Bhamragarh 
hills range, 
Deolgaon and 
Fusar and Wurrea 
Hill deposit.

Lehara,
Waghalpeth,
Gunjewahi

Khursipar-
Manegaon

Manganese Ore Chikhala, Dongri 
Buzurg, Hiwara, 
Karli, Pawan* 
Khedi, Mande- 
Kasu.

Ohromitc Pitachuwa, 
Puvardand & 
Ballaipur 
(freehold)

Paoai

Dolomite Dewalmarijj
Katepalli

— —

Exploration work in these deposits 
is not being carried out at present.

(b) The mformation regarding the 
names persons in favour of whom 
the leases have been nanted and the 
period ct such leases is given in the 
attached Statement 1.

(c) and (d) The information relat-
ing to places where mining has not 
beoi taken up so far, action taken 
against lessee for not starting miniag 
operation and leasons for delay in 
starting minir; operation is given is  
the attached Statement II.
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